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[Shri Bal Raj Madhok]

said natak. Do you know what it means?
It means that we had planned all this

outside, this kind of thing. It is imput-

ing motives to the whole party. It is

not a minor thing.

st s gy A 3 ffea

wT & fe A aee ot ady
St A ot A, oy T A AT
S = FBaTT T AT F AT AT FI
T gEA Ay afaest R afon & sfmfe
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MR. SPEAKER : He is clear he did
Mr. Vajpayee. Shall
we accept it? Tet Mr. Kachwai apo-
logise now, if he feels it is reasonable,

not say against

or he may not do it now.

=ft gv T FOA : TH A F
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DECEMBER 6, 1967

(DR. TRIGUNA SEN) :
move :

Election to
Commiftee
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12.24 Hrs.

ELECTION TO COMMITTEE

GOVERNING COUNCIL OF THE SCHOOL
oF MINES, DHANBAD

THE MINISTER OF EDUCATION
I beg to

“That in pursuance of paragraphs
4 and 5 of the late Ministry of Steel,
Mines and Fuel Resolution No.
315(1)57-M.I1I, dated the 4th May,
1967, as amended from time to time,
the members of Lok Sabha do pro-
ceed to elect, in such manner as the
Speaker may direct, one member
from among themselves to serve as a
member of the Governing Council of
the Indian School of Mines, Dhan-
bad, till an Executive Board is conms-
tituted under the Rules and Regula-
tions of the said School now convert-
ed into a Society under the Societies
Registration Act, 1860".

MR. SPEAKER :

“That in pursuance of paragraphs
4 and 5 of the late Ministry of Steel,
Mines and Fuel Resolution No.
315(1)57-M.I11, dated the 4th May,
1957, as amended from time to time,
the members of Lok Sabha do pro-
ceed to elect, in such manner as the
Speaker may direct, one member
from among themselves to serve as a
member of the Governing Council

The question is :
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- of the Indian School of Mines, Dhan-
bad, till an Executive Board is cons-
tituted under the Rules and Regula-
tions of the said School now convert-
ed into a Society under the Societies
Registration Act, 1860".

The motion was adopted

12.25 Hgs.

MOTION RE : FOOD SITUATION IN
THE COUNTRY—Contd.

MR. SPEAKER : The Minister has
to reply to the food debate, Yesterday
the discussion was over, the time allot-
ted is also over. Now I request the
Minister to reply.

it e vl (219F)  AEHE
wA A F §T A FgA § qF AT A
gfit agfe ¥ fr g @@ Ma
F AT TAT T2 §—

AR AR - AR TE |

ot RETHEAIT WrEE - 939 T 99
g & T AE gHT WTEAEi #y
T WHL A T AGY TOfgd | o= A
T AT H WA F Fa g T I
* sfafwar gat «F § ot g—*
SEVERAL HON. MEMBERS rose—

MR. SPEAKER : All that s over.
Nothing is to be taken down.

THE MINISTER OF FOOD AND
AGRICULTURE (SHRI JAGJIWAN
RAM) - Sir, the House has discussed
the food situation in the country and
many hon. Members have participated
in the debate. The debate has been
quite useful. I am glad that hon.
Members have devoted more time to
the production aspect—to the develop-
ment of agriculture and it is a hearten-
ing thing. I do not propose to take
much time of the House so far as agri-
culture is concerned. What I propose
to do is that I will circulate a small
brochure, like the one on the food
situation, giving details of what has
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been done in agriculture and what is
proposed to be done in the future by
the State Governments. I am sending
officials of the Ministry of Agriculture
to all the State capitals to discuss with
the State Governments about their fu-
ture programme of agriculture, especial-
ly the high-yielding varieties and also
their minor irrigation schemes, the re-
quirements of fertilisers for the next
crop, and [ propose to circulate the de-
tails of what has been done in the vari-
ous States in the field of agriculture
and what is proposed to be done this
year. If, after that, the Members feel
that a discussion is necessary about
agriculture, it will be appropriate and
useful if we have a discussion on agri-
culture itself.

12.29 Hgrs.
[MR. DEPUTY-SPEAKER in the Chair.]

Nobody has claimed and it will be
wrong on my part to claim that the
food problem has been solved.

MR. DEPUTY-SPEAKER : Order,
order. Whispering is going on.

SHRI S. M. BANERJEE :
agitated.

MR. DEPUTY-SPEAKER : If you
are agitated, you would better with-
draw and have a discussion outside;
not in the House. The Food Minister
is replying.

We are

SHRI JAGJIIWAN RAM : Sir, I was
saying that it will be wrong to say that
the food problem has been solved. We
will have to make continued efforts to
reach the targets that we have fixed for
self-sufficiency. But certainly the coun-
try should thank itself for having avoid-
ed a major catastrophe. With the failure
of the monsoon for two consecutive
years and the large-scale drought we
had in vast areas in the country in seve-
ral States, apprehension was expressed
not only in this country but even by
outsiders who visited this country that
the situation was such that a major
catastrophe may take place, but we
have avoided that. I will take the first
opportunity to praise the fortitude, the

***Not recorded.



